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0.4.N0.428/96

(Per Hon'ble Sri Justice M.G.Chaudhari, V.C.)}

The Yearned counsel for the respondents states
that the Viva Voce test scheduled to be held today
in pursuance of the result Ef the written examinatid
held on 10-2-96 for the selection to the post of Wel
Inspector Gr-IIII(SportS) has been indefinitely pos
In view of the statement, ﬁe have considered the ca
of the applicant. .&1thougb the applicant was liste
cne of the eligible employees to appear for written
examination to the above mgntioned post vide Annex:
he Aid not appear at the sgid examination. Conseq*
his name does not figure in the persons called for
voce. The case of the applicant is that the circul
d£.18-1-96 (Annexure-I1I) advising all the eligible
dates to appear at the written examination schedul

he held on 10«2-96 was not notified to him and cg

quently he had no knowladge about the same.

reason he could not appear for the examination. *e,

however, find that the applicant had already fileg

representation to the South Central Rallway Sportp
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Association/Chief Eniineer, Guage Conversion-I

South Central Railway on 21-3-96. In that repre-

sentation he has raised the above contention.
aprlicant however, does not appear t< have sul

that representation tF the proper authority vi

Chief Personnel Officer, South Central Railway
although he has markeh a copy to him. Since t

is now time available for consideration of ths

-

sentation by the CPO on its own merits, as ViV

test has been postpon%d, we direct the CPQO, 8C
Secunderabad (R-2) toitreat the‘representation
to the President, SCR?Sports Assoqiation and G
Engineer as the representation filed to him an

dispose it of as expeditiously as possible, bu

: !
a reasonable time before the Viva voce test ma

again rescheduled so és to enable the applican
o A
for appropriate relief from the Tribunal, if s

The decision oﬁ]the répresentation shall be 4di

conveyed to the applicant,
[

2.  The 0.A. is‘ac¢ordingly disposed of.:

o ——C

(R. Rangarajan)
Member (A)

|
I T,
(M.G.@haudhari )
Vice Chairman

Dated 2-4-1996
(Open Court Dictation) 44m4ﬁ
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The General Manager,
sc Rly, Secunderabad.

2. 'T'he Chief Personnel Officer,
c Rly, Secunderabad.

1.

'3. ‘l‘he President,
SCR Sports Association-cum—Chief Engineer(C—I)
i Secunderabad.

4. ©ne copy to Mr,Y.,Jaganmohan, Mvocate,1-1-336/35

Viveknagar.Hyderabad.
+o Mr.D.Francis Paul, sSC for Rlys, CAT Hyd.

1
50 Pl?le cOopYy
6. One copy to Library, CAT. Hyd

7. tOne spare cObY.
o
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TYPED BY _ , CHECKED BY
COMPARED BY APPROVED BY

IN THE CENTRAL ADMINLSTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDBRABAD

THE HON'BLE MR.JUSTICE M.G.CHAUDHARI
VICE~CHATRMAN

AND —
. R Qeveg Lolou~
THE HON'BLE MRaH-RAENBRAPRESAD :M(A)

.WB’&MENT ’ -
MJA/R.A./CLANO,

,I _- in
0.aNo, WS \0\5-
T.A.No. - (Wepe - )
Admitted/and Interim Directikds

issued -.'f

t

Allowefi,

Disposed of with directions
Dismisged., }
Dismissed as withdrawn.
Dismissed for Default
Orderpd/Re jocted.

No erder as to costs.
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